
$~76, 80 & 81 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI

+  ITA 34/2026, CM APPL. 4177/2026 & CM APPL. 4178/2026 

+  ITA 36/2026, CM APPL. 4253/2026 & CM APPL. 4254/2026 

+  ITA 37/2026, CM APPL. 4256/2026 & CM APPL. 4257/2026 

PR. COMMISSIONER OF INCOME TAX, CENTRAL-1, DELHI 

.....Appellant 

Through: Mr. Puneet Rai, SSC, Mr. Gibran, 

JSC, Mr. Rishabh Nangia and Mr. 

Ankit Kumar, Advs.  

versus 

SANJAY JAIN  .....Respondent 

Through: None 

CORAM:

HON'BLE MR. JUSTICE DINESH MEHTA

HON'BLE MR. JUSTICE VINOD KUMAR 

O R D E R
%  21.01.2026 

List these cases on 22.01.2026.  

DINESH MEHTA, J

VINOD KUMAR, J

JANUARY 21, 2026/cd

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/04/2026 at 01:28:59


